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ClVIL APPEAL D. NO. 8500/ 2009
(For Prel. Hearing)
AIR I NDI A LTD. Appel I ant (s)
VERSUS
AJAY KAI LA & ORS. Respondent ( s)

(Wth appl n(s) for condonation of delay in filing appeal, exenption
fromfiling c/c of the inpugned orders, stay and office report)

Date: 02/04/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTICE G S. S| NGHVI

For Appellant(s) M. Mkul Rohtagi, Sr.Adv.
M. Vivek Kishore, Adv.
Ms. Sangeeta Bharti, Adv.
M. Rajat Khattry, Adv.
M . Subranoni um Prasad, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Exenpti on al | oned.

| ssue notice on the applications for condonation of
delay as also on the civil appeals.

Until further orders, operation of the inpugned
orders shall remain stayed.
[ Al ka Dudeja ] [ Savita Sainani ]
Court Master Court Master



